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. The Ld. Pritteiprtl District 8; Sessions Jutlge. New Delhi. Pl-IC‘
_. The Ltle Pritteipul District & Sessions Judge. Smith East Suket
. . The Ld. Prineipttl District & Sessions Judge. North-West. Rohini.

The l..<l. Principal District & Sessions .Iudge. Sliailttlarn. KKD.
' The l..(l. Principal District 8: Sessions .lt1dge. West. THC.

6. The Lrl. Principal District & Sessions Judge. Sotitli-\-Vest. D\va|"ka
7. The Lcl. Principal District & Se$si0t‘ts.|u(lge (HQs) Central. THC

Suh.: Practical Trttiuiitg of 1\’c\\'l)' recruited Ol't'it:ers 0|‘ Delhi lligher Judicial Set-vice
front the Bar w.e.l'. l6.0l.20Z6 to 3l.0l.2026 0|‘ till they get their regulatr posting.
\\l1i(.‘llC\'0l' is earlier.

K‘_§.{i:t.=.,.:_|

Resiieetetl Sir Mzttltim.

This is to ittlotitt than the Four Weeks Ftitttitltttitilt Cottrse ol'u lmleh ol'07 (Sewn) Newly
Reertutetl Ollieers of DH.lS is concluding today i.e. on I5.tlI.2U3(:. As per directions ol' the
Hon'hle lligh ("ourt of Delhi. the Delhi Judicial r\Cil(lt.'lIl} has been authorized to put the newt}.-
uppointetl reeruiteti promoted OlTteers o|'D.lSl DHJ S on Court atttitelttnent in the District C'ourt.~:
;1l'tereontpletion ol'their training till their regular posting i.~ mantle by the l-lon'b|e lligh ('ourt.

Aeeortlitigly. it is reqttestetl that the ttl'0res:titl neuly reerttited ol'tice1's o|' DHJS may
kindly he i1llilUl10(i with Courts as per sehetlult: enclosed as Attnexut'e ‘A' lrom l6.UI.2il26 to
.1 I .tI 1.2026 or till they get their regular posting. tvltieltevcr is enrlier.

The Mentor .|utheial Ol'lieers be also requested to interuel and suitably guide the Trainee
.Iutlieittl Ollieers about the issues and elmllenges l'aee<l by them in their respectivejurist.lit:tions.

It‘ the Mentor Jutlieial Oliicer with whom the Trainee DI‘I.lS Oflieer has been nltztehetl.
happens to be on leave or is tmavztilztble due to any zttlminist|'ativefam:illztry reason. the tmittee
Oflieer may kintlly be attached with the Link Ol'Iieer!a|mtl1er Judicial Oi'l'tee|' of similar
juristlietion in your district. in ease the Metttor Judge is tr:tnsl'erretl, the trainee Officers ma)
he ttttztchetl with the successor Judge In such flfl eventuality. copy of the order oiztttaeitrnent
may kindly be sent to the Academy lbr infornmtion and record.

With t'egat|'d:».
Yuttr.~; l'ttitl1ti.|lly.

Q/’
(Rztjesl't Kumzir Sittgh)

/'.'m‘I. .' .-iv u/1m't'

xt» DJ.-\e'l'rg./FC/Batch-XVI tDH.lS]t lost./2025,’ 15"‘ .lant|:try. 2026

Copy for ittlbrtmttioti to: /
0 The Ltl. Registrar General. High Court ol‘ Delhi. New Delhi. ,/’
¢ C‘oneerned newly reetuited Ollieers to DHJS. /

.\ tRu_ieslt Kut1utt'S1n-__-It)
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“/4“Z ET’

THE OFFICE OF PRINCIPAL DISTRICT & SESSIONS JUDGE,
‘ _ WEST DISTRICT, TIS HAZAFH COURTS, DELHI

N0. ‘7.’ /75 G '3 Court-Attachment/JOTP/Gaz./PDJ/West/2026 dated/@512!)/5

Copy forwarded for information and necessary action to :-

1. The Judicial Officer concerned of West District, Tis Hazari Courts, Delhi.
2. The Branch lncharge, Care Taking Branch, Tis Hazari Courts, Delhi for making

necessary arrangements.
3. For uploading on LAYERS.
fir uploading on centralized website through LAYERS.

(Harish Kumar)
Officer-In-charge (Judicial Branch)!
District Judge (Commercial Court)-05

For Principal District & Sessions Judge (West)



Practical Training of 7 newly recruited Officers of DHJS (2025 Batch)
w.e.f. 16.01.2026 to to 31.01.2026

or till they get their regular posting, whichever is earlier

Annexure 'A'

st. l
So. l

i\"a|nc of Trainee Name of Mentor Judicial Present l District Place of Date of
Officer Officer‘ posting l Posting Attachment

Mt Akbar Siddique i

M r Amit Bansztl AS] New Delhi P1-1C 16.01.2026 to
22.01.2026

.\/ls Sugandha Aggarwal District Judge New Delhi PHC 23.01.2026 to
31.01.2026

l
l l
i

'\

l
l Ms. Tavlccn Kuur

.\/lohi

Ms Shivali Bansal ASJ South-West Dwarka 16.01.2026 to ,
22.01.2025

.\/1r Sumit Dalal District Judge South-West . Dwarka 23.01.2026 to
3 1.01.2026

-\
J Mr. Sunil Choudha

l
ryll

, .\/lr. Snurabh Partap Singh
Lalcr ASJ New Delhi PHC 16.01.2026 to

22.01.2026

r .\/ll‘ Dharmendcr Rana District Judge New Delhi PHC 23.01.2026 to .
31.01.2026

4

l
l

fvlr. lloncy
l .\rlr Dhirertdra Rana AS] New Delhi PHC 16.01.2026 to

22.01.2026

Mr Gaurav District Judge Shztltdara KKD 23.01.2026 to
31.01.2026

5
Mr. Kuljecvan

Sidhnnli

Mr Decpak Watson AS] South~Wcst Dwarka 16.01.2026 to
22.01.2026

.\/Ir . Kuldccp Namyan District Judge South-East Saket 23.01.2026 to
31.01.2026

l
l

(1

l

‘~ Dr
It-tr. Ranjecl Siugh _

Saurabh Kulshreshtha AS] W851 THC 16.01.2026 to
22.01.2026

Mr Nceraj Shanna District Judge Central THC 23.01.2026 to
31.01.2026

L

"7 Mr. Chander Ktfli
Ncgi

Mr Muneesh Garg AS] North-West Rohini 16.01.2026 to
22.01.2026

./"in
y» Nit. Anil Chancihcl District Judge West THC - 23.01.2026 to

31.01.2026
_ ____l


